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t[THE MINISTER   OF   PLANNING AND   

LABOUR   AND   EMPLOYMENT (SHHI 
GULZARILAL NANDA):     (a)    and (b) Much of 
the legislation for ceiling on land holding is 
recent. Data regarding surplus lands will be 
available as progress is made in the 
implementation of the legislation.    According 
to the available information,    in Jammu and 
Kashmir 4- 5 lakh acres of surplus land were  
taken  over  by the   State Government and 
distributed to tenants in possession thereof and 
to displaced persons.    In West Bengal,    the    
State Government    has  acquired    2.7  lakh 
acres of    surplus    agricultural    land which is 
being leased out   to    share croppers    and    
landless    agricultural workers on yearly basis 
pending final disposal.    More    area    will     
become available as implementation proceeds. 
In the Punjab, declaration    of   lands held by 
landowners are being   scrutinised with a view 
to determining the surplus area. So   far   3,629   
standard acres have been taken over and distri-
buted to ejected tenants in the Pepsu area and 
21,211 standard acres in the Punjab area. 

The procedures for the utilisation and 
distribution of surplus lands have been set out 
in the legislation. Generally the lands can be 
settled with ejected tenants,    landless    agri- 

cultural workers and small holders and their 
cooperatives.] 

ISSUE OF A BOOKLET BY NEPAL GOVERN-
MENT ON THE EVE OF KlNG 

MAHENDHA'SARRIVAL IN DELHI 

245. DIWAN CHAMAN LALL: Will the 
PRIME MINISTER be pleased to state: 

(a) whether it is a fact that on the eve of 
King Mahendra's arrival in Delhi the 
authorities in Nepal issued a booklet 
containing certain allegations adversely 
affecting the relations between the two 
countries; and 

(b) if so, what action Government have 
taken in the matter? 

THE PRIME MINISTER AND MINISTER 
OF EXTERNAL AFFAIRS (SHRI 
JAWAHARLAL NEHRU) :   (a) Yes. 

(b) In the course of the talks held in New 
Delhi recently between the Prime Minister and 
the King of Nepal, it was agreed that 
propagandist publications led to 
misunderstandings and that both India and 
Nepal should take steps to discourage the 
issuing of books/literature containing 
unverified allegations against each other. The 
Joint Communique issued at the end of the 
talks provided for joint informal enquiries to 
be carried out by senior officials designated by 
the two Governments for resolving differences 
of opinion between the two Governments 
concerning facts. 

 

t[ ]   English translation. 


